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ffew Delhi this the 22nd day of March, 1994

OCR AM :

THE HON'BLE AR. JUSTXE V. S. MaLIMAIH , CHAIRMAN
THE HON'BLE NR. S. R. AilGE , MEMBER (a)

1. Ved Prakash S/0 Mani Chand,
97, Village Zarera,
Delhi Cantt-llCX)10.

V •

f%t

2. Prem prakash S/O Mohan Lai,
H. No. 13, Bhc^alRoad,
Jangpura, New Delhi>14. Petitioners

By Advocate Shri Ashish Kalia

Versus

2.

Union of India through
Shr i R . N. Sr ivastava,
Chief Engineer (aF) ,
HQ Delhi zone, N/0 Defence,
New De Ih i.

Shr i H. L. Rao,
Comnander work Engineer (^) ,
Pa la®, Delhi Cantt-110010.

By Advocate Mrs. Meera Chhibber

order (CBaL)

Responde nts

The Hon'ble Mr. Justice V. S. Maliroath -

As the petitioner has since been given alternate

appointment, the learned counsel for the petitioner

says that he does not press this C.P. It is accordingly

dismissed.

( S. R. APige )
Merdber (A)

( V. S. Malimath )
Chairman


